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SHRI V. GOPALSAMY: Mr. Chair-
man, Sir, Indian fishermen are repea-
tedly attacked and killed in our
own territorial waters. So, they have
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been deprived of their livelihoed be-
cause they have stopped going for fish-
ing nowadays. In his reply to mv Un-
starred Question on 24th January this
year, the honourable P-ime Minister
stated that the Indian Coastguard has
been patrolling, the area to see that
the fithermen are not put +n any
harassment. Sir, when on 13th Feb-
ruary two persons were shot dead by
Sri Lanka naval vpersonnel, what
happened? Thiy has been reported in
The Hindu dated 14th February: “The
fishermen said the Coastguard or naval
shing were not nresent anywhere near
the spot when the two fishermen were
shot dead by the Sri Lankan Navy.-
Therefore  they demand additional
Coastguard and naval vessels for
patrolling and protecting fishermen.”
Sir, now regarding this joint patrol-
lig, the Minister’s reply is vague. Sir,
addir g insult to ‘n‘vrr, the S+i T anken
Ministers who make geathing attack on
India have made suggestions for joint
patrolling, So, I would like to know
from the Government whether the

to Questiong

*Government has expressed in ng un-

certain terms that India would never
agree for any such joint patrolNing.

Sir, had we shown some stirong
action, had we given ultima‘um to
the Sri Lankan Government, these
repeated attacks would not have tak-
en place. Sir, it is a challenge to
the prestige and honour of [ndia. I
hope the Government of India  will
protect the Indian fishermen in our
own territorial waters. Becanse the
Government of India hasg miserably
failed to protect our own fishermen,
now they have announced a boat-
march and also they are demanding
arms to be supplied to themselves,
defend themselves. So, I would like
to know from the hon. Prima Min-
ister what steps are going fo be taken
beradse even three davg back a=ain
attacks have started on our fisher-
mern.

MR. CHAIRMAN: Follow the two-
minute rule. .

SHRI V. GOPALSAMY: O. K.,
1 am concluding, Sir,
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So, this is going on repeatedly. So,
I would like to know from the hon.
Prime Minister what steps he has
taken or he has
whether any ultimatum will be given
to the Sri Lankan Government to
stop these attacks.

SHR] KHURSHID ALAM KHAN:
Sir, I have already mentioned that
we have lodged a strong protest ‘o
ithe Sri Lankan Government and have
conveyed the reaction of the Govern-
ment of India about it in very clear
terms, and they understand it  very
clearly now. .

® As regards providing protection,
not only have our Coast Guards in-
tensified their patrolling, put our
Navy is also in touch with the Coast
Guards, Besides, air surveillance has
also been started from 24th February,
1985. I can assure the hon. Mem-
ber that everything possible will be

done to protect the life, honour and
property of our fishermen.
SHRI V. GOPALSAMY: Mr.

Chairman, Sir, the serious problem of
refugees is taking a very grave turn.
Within twenty miles reach from our
coast in Sri Lanka the terrific mass-
acre and genocide of Tamils is tak-
ing place. Sir, the women and kids
are being butchered and slaughtered.
So, they are fleeing from their homes.
. So, giving doleg or supplying clothes
and food these thingg will not solve
the problem. Unless we fake a firm
step, stand, this genacide will not
stop. The refugees are everyday
braving tumultuous seas and seeking
sanctuary, they are coming everyday
in hundreds and thousands.

So, Sir, I am very sorry io say, be-
.cause of the callous attitude of India,
because of the indifferent attitude of
India, because of the low-key ap-
proach because of the chicken-heart-
ed approach of the Indian Govern-
ment to the Sri Lankan problem,
they dare to  attack Tamils in
Sri Lanka and they come into our
territorial waters and attack our
fishermen. Will] the Government
changa this policy?

proposed to take, .
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MR. CHAIRMAN: People will be
interested in chicken.

SHRT XHURSHID ALAM KHAN:
Eir, I rcally do not know whether
+he hon. Member is & vegetarian or
a non-vegetarian.

SHRI V. GOPALSAMY: This is -
not a matter to laugh at. Mr. Min-
ister, I am very sorry, this is not a
matter to laugh and ridicule.

SHRI KHURSHID ALAM KHAN:
Let me answer.

SHRI V. GOPALSAMY: When
people are butchered, you are making
jokes here. What ig the joke? You
must withdraw that.

SHRI KHURSHID ALAM KHAN:
Please listen. 1 have already men-
tioned that the Prime Minister made
it very clear to the Security Minister
of Sri Lanka who visited this couniry
jrecently, and it was made very clear
lo him, that India ig very concerned
ahout what is happening in Sri Lanka
and what the reaction and fall-out
and repurcussiong are in this coun-
try. Besides, this matter has also
been raised twice in the U.N., and. -
recently it has also been raised in the
Human Rights Commission. Every-
thing possible is being done to safe-
guard the interests of the Sri Lankan
Tamilians. But, Sir. it would be rea-
lised that after all it is ah internal
matter of Sri Lanka, and whatever
is possible, using our good offices and
other means, we wduld coniinue lo
do, and the Government of India is
very concerned about it. I would
like to assure the hon. Member that
we will continue to do it.

oS wwT fgg avgsn . wwET
gvmafa oft, oF & s F Sa@
g9 Wr F Asy W H_al
HF g F Ux I FTT
The Government is giving the same
reply. The Government is doing no-
thing.
TEEw F qu F AR F OsRY
am G @t afw gmd W
FEIT F7 T Afqar S & =@
wfyRT § WET S | g AT Y TR ¢
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MR. CHAIRMAN: Allow the Min~
ister to answer.,
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SHRI ASHWANI KUMAR: I am
' asking the question,
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T ARAG § AW A IA
AT A7 7 q17 FE 3 &Y qE |

i STEAt wTT AT geTe

i 3 g af ? .
MR. CHAIRMAN: Miss Jaya-
lalitha.

SHRI RAJIV GANDHI: Sir, I
would like just to add one thing. No
air craft landed here with any arms in
it. Thefe were no arms on board in
any aircraft. There wag one aireraf. ~
which had some ammunition. There
is a difference between the two state-
ments,

SHRI V. GOPALSAMY: That
ammunition was meant to wipe out
the Tamils. It was meant to kill the
Tamils.

SHRI RAJIV GANDHI: It was
not so marked.

SHRI V. GOPALSAMY:
ammunition was meant for
Tamils.

That
killing

MR. CHAIRMAN: The lady mem-
ber is on her legs.

MISS JAYALALITHA: Sir, I am
not arguing with India’s foreign po-
licy of non-interference in the inter-
nal affairs of another country, but
where it involves the fishermen of
our country, what is the use of our
military might? How do we justify
the enormous expenditure every year
on defence if we do not utilise that
military might to provide protecsion
to our own citjzens, the fishermen of
Rameshwaram? How can the Gov-
ernment of India afford to allow any
country, big or small, to get the im-
pression that it can intrude with im-
punity into our territorial waters and
attack and kill our citizens? A small
island nation like Sri Lanka has the
temerity and audacity to act like a
hawk and intrude into and violate
our maritime boundries and kill our
citizens. And we act not like doves
of peace but like lame ducks unable
to fight back and defend ourselves.
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What is the use of this military might
i we do not utilise it to protect the
lives of our own ritizens? Why does
not the Government of India, des-
pite repeated attacks like this by the
Sri Lankan Navy, give a proper mili-
tary chastisement to Sri Lanka and
teach them a lesson once and for all
stop these attacks?

SHRI KHURSHID ALAM KHAN :
Sir, the hon. lady Member has said
that we do believe in non-violence

and non-interference in the affairs of

another country. I can assure her
that this is the policy no doubt, but
at the same time, we have to pro-
vide protection to our fishermen and
1 have just mentioned that not only
the Coast Guard has intensified the

patrolling, but the Navy has also
been alerted... (Interruptions)
SHRI V. GOPALSAMY: Every

day they are being attacked. (Inter-
ruptions) )

MR. CHAIRMAN: Please allow
him to finish.

SHRI KHURSHID ALAM KHAN:
Sir, let them finish. Then I will...

[
MR. CHAIRMAN: No, no. you
finish and then they can go on.

SHRI KHURSHID ALAM KHAN:
Air surveillance is being done and
the Navy has been alerted. All this
As a rvesult of this,
we had arrested one of their vesscls

- which intruded into our waters.

. ked at the gross violation of

MR. CHAIRMAN: Mr. Bhandare.
last question

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Not "only in
India, but the entire world, are shoc-
human
rights in Sri Lanka and which have
resulted in a large influx of refugees
to our country, I am only on the
question of joint patrolling. I think
it is a death trap and we will be
Preaching the fundamental rule of
international law .of non-retoule-
ment under which no refugee cap be
sent back unlesg he is assured protec-

[RAJYA SABHA]
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tion of his persona] life and liberty.
I would, therefore, like to ask the
honourable Minister as to what steps
have beent taken by our Government
to ensure that the Sri Lankan army
does not 'continue with its depreda-
tions.

SHR] KHURSHID ALAM KHAN:
This question hag been raised in the
UN Human Rights Commission and
also the good offices of the Govern-
ment of India are being utilised to
tell them—Well, what is happening
is having bad repercussiong in this
country. .

MR. CHAIRMAN; Question Hour
aver.
WRITTEN ANSWERS TO QUES-
TIONS s 'E-A i .
Directiong to the State Governments
for treating Tourism as Industry

*23. SHRI RAFIQUE ALAM: Will
the PRIME MINISTER be pleased to
state-

(a) whether Government have re-
cently issued any directions to = the
State Governments to treat tourism ag
industry; .

(b) if so, what are the
thereof; and

details

(c) what is the response of the
State Governments in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASHOK
GEHLOT);: (a) to (c) the Approach
Paper for the Seventh Five Year
Plan approved by the National Deve-
lopment Council (NDC) in July, 1984
recommended that Tourism should
be accorded the status of an Industry.
The State Governments have accord-
ingly been requested to declare tour-
ism as an industry so that the con-
cessions available to other industries
also become applicable to Tourism
The States of Meghalaya, West Ben-
gal, Himachal Pradesh, Uttar Pra-
desh and Orissa have already grant-
ed tourism the status of an industry.



